NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6™ FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 25.07.2022 (MONDAY)
CHENNAI BENCH (VIRTUAL MODE)
02:00 PM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and Hon’ble Mr Naresh Salecha,
Member (Technical)

For Admission (Fresh Cases)

S. | Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
1. | Company Appeal Merin Jose Jolly John
(AT)(Ins)/227/2022 & 1A \Y
No 485/2022 State Bank of India
2. | Company Appeal Aditya Birla Finance Limited V Legal Empire
(AT)(Ins)/232/2022 \

Velohar Infra Pvt Ltd

3. | Company Appeal Sripriya Kumar RP OF Green N.P.Vijay
(AT)(Ins)/252/2022 Garden Pvt Ltd Kumar
Vv
K.Bharathi
4. | Company Appeal P.K. BALASUBRAMANIAN Vs. Kaushik
(AT)(INS)/284/2022 STATE BANK OF INDIA
(1A NO 600/2022)
With
5. | Company Appeal Union Bank of India N.Somasundaar
(AT)(Ins)/293/2022 \
P.K.Balasubramaniam
6. | Company Appeal Jai Jinendra Enterprises Pawan Jhabakh
(AT)(Ins)/295/2022 \%
Sanjeevi C
7. | Company Appeal Sushil Kanugolu N.V Prakash
(AT)(INS)265/2022 \%
(1A NO 563/2022) SAMUNNATI AGRO
SOLUTIONS PRIVATE LIMITED
8. | Company Appeal Ideal Surgicals Harikumar G
(AT)(INS)/242/2022 \ Nair

(1A NO 516/2022, IA NO Bijoy Prabhakaran Pulipra
515/2022, IA NO 514/2022)




For Admission (After notice)

S. | Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
9. | Company Appeal Nirej Vadakkedathu Paul Arun C Mohan Parthasarthy R1
(AT)(INS)/142/2022 \% Anant Merathia R2
(1A' NO 517, 518,328/2022, SUNSTAR HOTELS AND
IA NO 329/2022) ESTATES PRIVATELIMITED
With
10. | Company Appeal Padrone Marketing Pvt Ltd Deepaika Murali Parthasarthy R1
APPEAL(AT)(INS)/174/2022 | V Anant Merathia R2
( 1A NO 399/2022) SUNSTAR HOTELS AND
ESTATES PRIVATELIMITED
11 | Comp App (AT) (INS) No. Jai Jinendra Enterprises & 7 Ors | Pawan Jhabakh Kaviyanathan for
272/2022 \% Caveator
(1A No0.583/2022) C Sanjeevi & anr
12. | Comp App (AT)(CH) No. Glowell Educare P Ltd Anil D. Nair Shawn Jeff
47/2021 & IA No. 552/2021 |V Christopher
Joseph Mathew
13. | Comp App Viceroy Hotel Employees Union | Ms. Varsha Mr. Ravi Rajagopalan
(AT)(CH)(INS)No0.331/2021 |V Balasubramaniam | for R1
(1A NO.684, 683/2021 & IA Karuchola Koteswara Rao Mr. Shabeer Ahamed
NO.248/2022) for R2,
Mr. Rohit Gupta for
R4
14. | Comp App (AT)(CH)(INS) AV Seshakumar Reddy Mr. Varsha Mr. Ravi
No. 338/2021 (IA NO \% Balasubramaniam | Rajagopalan-R1 Ms.
697,696/2021 & IA NO Viceroy Hotels Limited For Mr. Satish Shaheda Madraswala-
387/2022 Parasaran R2 Mr. Shabeer
Ahmed
15. | Comp App (AT)(CH)(Ins) Tomy Augustin & Anr Sandeep Vipin Warrier R1
No. 344/2021 1A No. \% Gopalakrishnan Shivsankar R3
712/2021 Hindustan Newsprint Ltd & 2 Ors
16. | Comp App (AT)(CH)(Ins) Aegis Steel Cast Dhiren R. Dave Process fee not paid
No. 17/2022 Vs PCS
PEE Industrial Valve P Ltd
For Hearing
S. | Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
17 | Company Appeal BV Gautham T.K Bhaskar Vikram P. Jain
(AT)(INS)/148/2022 \
(TA NO 346/2022, IA NO Clarke Energy India Pvt Ltd
345/2022)
18. M/s. Gayathri Sea Foods & Feeds | V. V. Ramana Gokul Raj
P Ltd G. Rangaiah G. Derrick Sam
IC\ZIgr.nzp 1 /?ggl (AT)(CH)(Ins) \ _ ' . A. Chandrasekar for
Uni President Vietnam Co RP
Limited




19. | Comp. App (AT)(CH)(Ins) S. Radhakrishnan A.K. Mylsamy P.S. | Sathiyanarayanan R2
No. 317/2021 1A No. \% Suman Pavithra Dayalan R3
662/2021 Auromatrix Hotels P Ltd & 20rs R1 Served

20. | Comp App (AT)(CH)(INS) International Asset Ms. Varsha Mr. AR.L.
No.325/2021 Reconstruction Company Pvt Ltd | Balasubramaniam Sundaresan, Mr.
(1A.NO 151, 675,674/2021, |V Ravi Rajagopalan-
1A NO 26/2022) Viceroy Hotels Limited (In CIRP) R1,

Mr. Rohit Gupta-R3
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in

For Assistance,

1.Asst.Programmer - PH No. : 044-2888 0447

2.Court Officer - PH No. : 044-2888 0450

3.For VC Link - nclatchennai@gmail.com

By the order of Hon’ble Member (J)

(Chennai Bench)



http://www.nclat.nic.in/

